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| TEM No. 3 Court No. 1 SECTI ON XI'V

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

IA Nos.5-8 In CGivil Appeal No.4014-4017/1998

DELH FIN. CORPN. & ANR Appel | ant (s)
VERSUS

RAJIV ANAND & ORS Respondent (s)
( For early hearing and office report )
Date : 31/10/2001 These Petitions were called on for hearing today.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR JUSTI CE S. P. BHARUCHA
HON BLE MR JUSTI CE B. N. Kl RPAL

For Appellant (s) Ranjit Kunar, Sr. Adv.

M.
Ms. Binu Tant a, Adv.
[V

Shobha, Adv.
for M. S. K Mhta, Adv.

For Respondent (s)

M. S. Raj appa, Adv.

Ms J.B. Dadachanji & Co.

UPON hearing counsel the Court nmade the foll ow ng

ORDER
........ L......l.......T.......T.......T.......T.......T..........J
. SP2
The 1. As. are rejected.
Renew the application after three nonths.
. SP1

(Neena Ver ma) (Prem Prakash)
Court Master Court Master



